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Poverty in tbe Seventh Fi,e Year Plan 

2527. SHRI SA AT KUMAR 
MANDAL : Wjll the PR ME MINISTER 
be pleased to state: 

(a' whether it is proposed to give new' 
thrust to or stry in th Seventh iv 
Plan to hnprov an<i str ngthcn 
husbandry of the (ore't of t e ' untry 
and to raise the productivity of the {or sts 
for meefing the ess ntial need of the 
peop~e and th nation on a u lain d bas is; 
and 

(b) if so, the broad futures of th 
pr"opos d plan and the nature of the 
improv m nt anticipated to be mad in 
this b half in the Sunderban area of West 
Bengal? 

THE MINISTER OF STATE IN THE 
MINISTR OF ENVI ONMENT AND 
FORESTS (SHRI VIR SEN) ; (a) y . , 
Sir. 

(b) The broad feattlres are to strare t 

as peediJy as possible a1l d nuded areas 
including rnangfov s. About 5000 hectare 
in Sunderbans of West Bengal are proposed 
to be affore ted at a co t of R. 4.5 crates 
(S 10 or so of th forestry sector outlay) 
during the Seventh Five Year Plan. These 
figures are tentative since the VII Five 
Year Plan Os yet to be finalised. Thi 
would belp minimise wind and wave-induced 
soil erosion and would stabilise the unique 
mangrove eeo-system in Sunderban. It 
would also provide gainful etnployment to 
the communities in and around the ar ao 

High Cost' of Power Through Nuelear Po"er 

TYAOI: WiH the PR M 
pleased to state: 

(a) cost of generating one 
energy in a Due en.,. pOW "f" plant; 

(b) is it cheape'f than the c ' st of hyde} 
ijnd thermal power per' MW; 

(C) if not. , the reasons for tbe Govern .. 
ment's l°ecent d cision to slep up the 
production f nuclear energy; and 

(d) whether Gov rnmcnt wiJI reconsi· 
der j ts oHcy of iocre ased seocrn ion ,of 
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enetgy through l1t 01 ar POW r plants in 
view of its high r ost per unit, e viroo .. 
ment, I hazards nd comparativ Iy short 
life of th nucl .. ar r actors? 

THE . INISTER OF STATB IN THE 
MINIS RY OF SCIE CE AND TECHNO .. 
LOGY AND IN HE DEPA TMENTS 
OF aCE BVELOPMENT. ATOMIC 
EN R Y, SPACE AND ELECTRONICS 
(SaRI SHIVRAJ Vo P T L) : (a) The 
prevaiJing rat of .supply of J ctricity from 
nuclear po er sta lions in the ~ou try is 
in the range of 35 to 42 paise/Kwh. This 
incl d s a rate f return on investment 
of 120/0' " 

(b) Nuclear eJ ctricOt;y is cheap r than 
electricity produ ed by coal·fired thermal 
power pla nts in the loc tions b iog consi­
dered. Compari~o witb hyde) power had 
not b en carri d out. 'lS it ould be 
desirable to exploit aU available resources 
of hyde} power . 

(c) 0 es not sri e. 

(d) International stu ies n risks and 
ben fits or various energy soutces indicate 
thn t use of n clear energy for electrici y 
genera fion j ao environmcn (iiJly benign 
option and ha relativeJy Ie S over"all 
impact OD the environment compar d to 
coaJ-fir d power stations. The d sign life 
of nuclear power lations an c aJ .. fired 
power plants is identical. 

Nuclear Free Zone in India.- Ocean and 
SOld h ,A sia 

2529. SHRI DHARAMVIR SINOH 
TYAGI : WiJJ the Minister of EXTERNAL , 
AFFAIRS b plea cd to state: 

(a) whether the sta tement of the Prime 
Mioistel' in th course of his interview to 
Mi s Dani Ja Kuncva 0 the Bulgarian 
TV about th~ desirabOlity of establishing 
a nucJ a r frce Zone in the Indian Ocean 
irnpli s India's re ognition of denuclearisa­
tion of the lndian 00 an as a part of the 
Indian Oc an Peace Zone prop sa]' and 

(b) whether the said statement of the 
Prime Minis! or signal Tndi8 s rethinking 
over her erstwhile ~tand on 'the proposal 
for establishing a nucl ~r fre Zone in 
South Asia? 



THE MINISTER OF STATE J THE 
M1NlST Y OF EXTERNAL AFFAIRS 
(8 RJ HURSEE AL~M RAN): (a) 
India upports UN R so1ution 2832 (XXVI) 
of 197 j on the c tab U bmen t off a Zone 
of Pe co in th I. di n Ocean. This 

. resolution, intcr alia. caBs u Jon the Great 
Powers to liminate from the Indial 
Ocean · Call bases, military iostaJlation 

nd 1 gis tical uppfy faci)iti Sf the dispo­
sition of nuel ar weapons and weapons of 
mass dest.ructioll and oy manifestati·oo of 
Or ai Power milita.ry p cs nee in the 
Indian Ocean conceiv ·d in the context of 
Great Power rlva}ry!' 

(b) 0, Sir .. 

Recomlllen atfons of Haldipur Committee 
: Tribal Areas 

2530. SH I GrRIDH Rl GOJ 1ANGO : 
WiJl the Mi nister of HOME AF AIRS 
be pleased to ta t : 

(6) ' wbether hi .. Ministry has exarnin d 
the per onnel p Ji y r commended by the 
Haldipur Com itte tegardil g the riba 
at as; 

(b) i S I the main rec 
in the r ports and th rect.>mm ndation 
adopted and. communicated to the conc~er­
ned Mini tdes and tb Sta tes; and 

(c) if not, the rc~sons for deJay ? 

T IE MlNISTB 0 STAT 
MINISTRY OF HOM 
(8HRIMATI RAM ULARI 
(a) Yes, Sir. 

(b) The maio recomm ndation, .. io the 
Working Group report l' lated to 10netary 
and other com ens~ tions and ' incentive,s" 
to be given to officers po te'd in the tribal 
areas. They al 0 Cbvered policy r gardjng 
recruitment, qualification, training and 
r servation. ThiS report \\a taken as a 
basic policy paper for formula tion of the 
Tribal Sub·Plan durhlg lh Fiflh Plan. Pot 
irnplementati n of th recomnlendations 
relaOng to mooetary inc~ntives, 7th Pintt .. 
nee Commission awarded Ct;;otr ' l grants. 
in .. aid to the Stu Ie The ewer m::.de 
available to th m during 1979-84. The 
8th Finance Commission have aJso awarded 
Central assistance to tho States which win 
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be made available to them from 1979",84 ' 
onwards. 

New Z~aland's Policy to Bar Entry 
uclcar Armed Ves els Into 
. their Port 

. 
2531. SHRI DRA AMVl SINGH 

TY AGI : Will the Minist r of EXTER,NAL 
AFFAIRS be pleased ' to state: 

(a) whether Government are aware of 
the policy of the new Labollr Gov rnment 
of N w Ze laod Barring the entry of 
foreign nuclear armed vessels into their 
ports; and 

(b) whether Government propose to 
follow a imiJllr course by not allowing the, 
nuo ear warship of foreign countries into 
th Indian port ? 

THE MINISTER OF STATE IN THB 
MTNISTRY 0 EXTERNAL AFFAIRS 
(SHRI Kt. URSHEED ALAM KHAN) : 
(a) The New Z aland GoverorneI)t's deci .. 
sion to bar t e entry of foreign nuclear 
armed hjp~ into it port i similar to 
the Government of India' perceptions a d 
p liei s in this regard. 

(b) The 00'1 roment of India does not 
~ormit warship of any nation, which are 
quipped with nuel r arms, to visit Indiao 

pods. 

Conversion of SCs/STs Tbroug Allurements 
by ROlDa.n Catbolic Church, West Beogal 

2 32. SHRI R .P. DAS : Will the Minister 
of HOME AF A RS be pJea d to state; 

(a) the activities of the Roman 
Catholic Church ba~ed in Krishnagar, West 
Beogal; 

(b) the landed properties it has acquir-
ed in the recent past and the total assets it 
holds now in Kri hnagar; 

. (C) wheth r Government re aware 
that this Church ba 10Dg been engaged in 
converting faith of some of the peopJe of 
the Sch dut d Gfl~te Hod Scheduled Tribes 
through material allurements in the di trict 
of Nadia, W\:st Bengal; and 




